Name of the corporate debtor: Goodwin Packpet Private Limited
Date of commencement of liquidation: 11" January 2020
List of stakeholders as on: 17" May 2022

Annexure-h

List of operational creditors (other than Workmen, Employees and Government Dues)
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Note : 01 — Reason for rejection of claim of Interest.

At first, the operational creditor claimed interest based on MSME status. On verification of the MSME registration certificate, it was found that MSME registration was
taken only onl&(9/2018. Further, MSME registration was taken to do the business “Other Financial Activities™. Invoice of the operational creditor to M/s. Goodwin
Packpet Private Limited is not related to any financial services of the category o which operational creditor took MSME Registration. Purther, all the aforesaid invoices
were raised prior to the date of registration as MSME. When the Liquidator raised query about it, operational creditor replied to ignore MSME Certificate and consider
claim of interest based on their invoices. But the time to submit correction/modification to claim had already expired prior that date. Further, Operational creditor
informed that M/s. Goodwin Packpet Private Limited had agreed to pay interest before they started purchasing materials from operational creditor. But, operational
creditor praduced no documentary evidence to prove that M/s. Goodwin Packpet Private Limited has agreed to pay the interest before they started purchasing materials
from operational creditor. Because these reasons, the liquidator rejected interest portion of the claim.
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